26,

2T 254/97
OA 508 HD/97
with
PT 88/98
OA 194 HD/S6

19.8.1988

Present : Shri V. K. Rao for applicant.

None for respondents~*

The learned counsel for épplicants states that’

similar applications are pending with the Principal

Bench and that similar applications pendiné in other

{7 Benches were transferred to the Principal Bénch. One

S

of -such transfer orders was made in PT 14/97,

Under the aforesaid circumstanéest‘ this
appiication for transfer is_allowed. Let tﬁe.cases be
transferred from Hyderabad- to Principal Bench for
hearing and Adisposal in accordance Qith law, along

with OA No. 677/96 and other similar applications.

( K. M. Agarwal )
; Chairman
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